
1639 Oral Answers 27 SEPTEMBER 1954 Oral A n g e rs 164»

(c) whether there is any proposal 
to increase the volume of demand of 
all types of motor vehicles in the 
country in order to support the 
manufacturing industry?

The Deputy Minister of Railways 
and Transport (Shri Ala^esan): (a)
and (b). As stated in my reply to 
Starred Question No. 918 by Shri S. N. 
Das in this House on the 14th Sep­

tember, 1954, it is proposed to review 
the whole position relating to taxa­
tion on motor vehicles in the light of 
the findings of the Taxation Enquiry 
Commission on receipt of its report.

(c) As stated by the Minister of 
Commerce and Industry in reply to 
Starred Question No. 1004 asked by 
Shri Krishna Chandra in this House 
on the 16th September, 1954, the study 
Group (Transport Planning) is in­
vestigating the measures necessary for 
th^ development of road transport in 
the country.

Shri Viswanatha Reddy: May I
know whether Government propose to 
appoint another committee to go into 
the whole question and consider it de 
novo?

S&Tl Alafi êsan: There is no such
proposal before Government. As I 
said, a Study Group (Transport Plan­
ning) is going into the question.

Shri Viswanatha Reddy: My ques­
tion was with reference to the answer 
to (a) and (b), not to (c). I asked 
whether Government were going to 
appoint another committee to consider 
the whole question de novo.

Shri Alas:esan: The reply is that we 
are awaiting the findings of the Taxa­
tion Enquiry Commission on the 
receipt of whose report only we can 
take action, not earlier. There is no 
proposal to appoint another Commis­
sion.

Shri Viswanatha Reddy: May I know
whether it is proposed to consult the 
State Governments also in order to 
find out their views in this matter?

Shr! Alagesan: Yes. Yes. The re­
commendations of the Motor Vehicles

Taxation Enquiry Commission have 
been placed before the Transport 
Advisory Council on which are re ­
presented the State Ministers. It ham 
been considered several times, and 
even now the Policy Committee of the\ 
T.A.C. is having this m atter under 
consideration, whose recommeDda- - 
tions may again be placed before th e  
T.A.C.

Shri Joachim Alva: It was officially
stated here that there are 2 ,00,000 
drivers out of whom not more th an  ^
5,000 could manage a car if it w enl " 
out of order on the road. What steps 
have Government taken to renoate^ 
this bottle-neck? 4

Shri Alagesan: I do not know bo ir 
it arises.

Mr. Speaker: The question is inw
portant, but it does not arise out of 
this.

Shri Joachim Alva; It arises in re^ ' 
gard to (c).

Mr. Speaker: He invites attention
to one particular fact. That is all. We 
will go to the next question.

pRovroBNT Fund o f  R a ilw a y  E m p lo y eb s

♦1363. Shri T. B. Vittal Rao: Wfll
the Minister of Railways be pleased 
to refer to the reply to starredt 
question No. 1102 asked on the 17lh 
March, 1954 and state:

(a) whether any decision has since 
been arrived at regarding treating of 
50 per cent, of the dearness allowance 
as dearness pay of those employees at 
the ex-Nizam-State Railway, w te  
have opted to retain pre-absorptkm  
terms and conditions of service; and

(b) if not, the reasons for the delay? ^

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a>
No.

(b) The matter is still under exam l-^ 
nation as not only railway staff bat 
staff employed in other D epartm en t 
are also affected.

Shri T. B. Vittal Rao: Sometime a0(» 
the hon. Minister said that the
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way Ministry had recommended this 
to the Finance Ministry. May I know 
whether the case is pending with the 
Finance Ministry or with the Railway 
Ministry?

Shri Ala^esan: As 1 said, it is not 
only the staff of the railway that are 
affected. The staff of other Central 
Government departments are also 
there. So a decision has to be taken 
in consultation with all the employ­
ing departments.

Mr. Speaker: His point is that
there seems to be some block at the 
Finance Ministry.

Shri Alagesan: The Railways have 
recommended. But the Finance Minis­
try is the chief Ministry that has to 
guide us in this matter. '

Shri T. B. Vittal Bao: May I know 
whether, if and when a decision is 
arrived at, it will be done with re­

trospective effect, i.e. from the date 
the recommendations came into effect?

Shri Alagesan: At this stage, 1, am 
not able to answer the question.

Shri B. S. Murthy: How long will 
it take for the Government to decide 
upon this?

Mr. Speaker: That depends upon
the Finance Ministry. Next question.

D espatch of  A rticles from  M a n ip u r

«1364. Shri Rishaag Keishlng: WiU
the Minister of Railways be pleased 
to state whether it is a fact that due 
to the dislocation of railway line in 
Assam by the recent floods, all 
articles including mail bags from 
and to Manipur are to be carried by 
plane?

l%e Parliamentary Secretary to the 
Minister ol Railways and Transport 
(Shri Shahnawaz Khan): A statement 
furnishing the information is placed 
on the Table of the House. [See 
Appendix VIII, annexure No. 51.]

Shri Rishang Keishing: The state­
ment is a negative answer to my ques­
tion. Am I to understand that the 
recent floods have not iw any way

affected the movementl of goods to 
and from Manipur, and the prices of 
articles renlain unaffected?

Shri Shahnawaz Khan: The answer 
is exactly in relationship to the ques­
tion asked. There is a lot of differ­

ence that has been created by these 
floods. About 37 maunds of mail bags 
are being airlifted by plane. But there 
is a difference of about 2,000 maunds 
of goods which should normally have 
been transported, but due to the 
floods, are not being transported.
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Hie Minister of Health (lUJIuimarl 
Amiit Kaur): <a) No.

(b) Does not arise.

POPULARISAnON OP “ FlSH MBAL“

*1366. Shri SaacaBU: Will the
Minister of Food and Acrlcultiire be
pleased to state:

(a) whether the Government of 
India were represented at the con­

ference of Food and Agriculture 
Organisation held at Hongkong re­
cently: and

(b) if so, what action Government 
have taken on the recorrmendations 
of the Conference?

The Minister of Agriculture (Dr. P. 
S. Deshmukh); (a) No conierence 
was held.

(b) Does not arisa




